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Undertakings

PROF. MADHU DANDAVATE
(Rajapur): After the statement it has
become clearer that the facts referred
to by Mrs. Parvathi Krishnan are
correct. There is not only one order;
there are many orders where re-
instated workers have been demoted.
This is a new form of victimisation..
(Interruptions).

MH. SPEAEKER: You cannot ask for
clarifications now.

1232 hrs.
INTEREST-TAX BILL®*

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K.
R GANESH): I beg to move for leave
to introduce a Bill to impose a special
tax on interest in certain cases.

MR SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to impose a special tax
on interest in certain cases”.

The motion was adopted.

SHRI K. R. GANESH: Sir, 1 intro-
ducet the Bill

12.33 hrs,

SICK TEXTILE UNDERTAKINGS
(NATIONALISATION) BILL®

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): I beg to
move for leave to introduce a Bill to
provide for the acquisition and trans-
fer of the right, title and interest of
the owners in respect of the sick tex-
tile undertakings specified in the First
Schedule with a view to reorganising
and rehabilitating such sick textile
undertakings so as to subserve thein-
terests of the general public by the
augmentation of the production and
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Bill

disribution, at fair prices, of different
varieties of cloth and yarn, and for
matters connected therewith or incl-
dental thereto,
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SHRI C SUBRAMANIAM: I do not
know whether at this stage I ghould
go into the merits of compensation,

etc. When the Bill comes up for con-
sideration, I shall explain.
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*Published in Gazette of
dated 2nd September, 1874.

India Extraordinary,

Part 1I, Section 2,

tintroduced with the recommenda tion of the President.®



